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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HY DERABAD

O.A.NO. 398/96,

Date of Order: 16-10-97,
Betweens

MoMa}‘lanmad.
. Applicant.
and

1, The Sub Pivisional Officer, Phones,
Anantapur,

2, The Telecom Dist.Manager, ana tapur.
3, The Chief General Manager, Lelecommunications,

Doorgsanchar Bhavan, Rgderabad.
_ oo Respondents,

For the Applicant: Mr. K.Venkateswar Rao, Advocate.
For the Respondents: Mr. V.Pajeswar Rao, Addl.CGSC.

CORAM:
THE HON'BLE MR.H,PAJENDRA PRASAD : MEMBER(AIMN)

The Tribunsl made the following Orderse
Two weeks time granted for filing reply as

requested by Mr.Rajeshwara Rso. The interim order passed on 4-4-96
shall continue tntil further orders.

%,

Deputy Registrar.

To
1, The Sub Divisional Officer, Phones, Anmntapur.

2. The Telecom Mistrict Manager, Anantapur,

3. The Chief General Manager, Telecommunications,
Doorsanchar Bhavan, Hyderabad.

4, One copy to Mr.K,venkateswar Rao Advocate, CAT.Hyd.

5, One copy to Mr., V.Rajeswar Rao, Addl ,CCSC.CAT. Hyd.

6. One spare coOpYe.
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